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Punjab 11,798 7,139  31-1-y8
Rajgsthan 8,978 3,028  g0-11-y7
Sikkim 12 NIL d 9:1-12_-77
Tamil Nadu 8,576 6,818 gr-12-7%
Tripura . . . . 654 74 81277
Uttar Pradesh -. . 24,983 2,854  31-12-%7
West Bengal 17,735 1,068  gI1-12-77

UNIQN TERRITORY

A & N Islands . . .
Arunachal Pradesh
Chandigarh . . .
Delhi . . .
D & NHaveli .
Goa, Daman & Diu
Lakshadweep

Miz ‘ -
Pondicherry

178 32  30-11-77

110 38  gr-12-77

143 54 3112-77

. 2,258 135 g1-1-78

. . 26 22  gI-1-%8

393 201 3I-12-77

21 21 gI1-12-%7

. . . 238 80 3I-12-7%
1476 109 31-1-%8
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Allegeq Transfer of Principals and
Vice-Principals of Delhi Schools {0
Rurai Areag

2526. DR. V. A. SEYID MUHAM-
MAD: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state whe-
ther the allegations made in Patriot
dated the 6th February, 1978 that
{i) The Chief Executive Councillor
Shri Kedarnath Sahani has told some
jeachers that unless they give an
undertaking in writing that they will
jnin R.8.8. Shakhas they will be trans-
ferred; and (ii) in recent months
zbout 250 Principals, Vice-principals
and others Thave been transferred
mostly to rural areas as victimisation
for refusal to join R.S.S., are true?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
IMATI RENUKA DEV] BARAKA-
TAKI): The Delthi Administration has
intimated that the allegations are
caseless.

Agitaticn by th: DDA Employees

2527. SHRI SOMNATH CHATTER-
o&E: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
EEHARILITATION be pleased 1o
state:

{a) wiether attention of the Goav-
ernment has been drawn to the agi-
tation made in t cond  week of
February by DDA
some fop officials;

ployess against

13

(b) if so, reaciion of the Govern-
ment thereto; and

rey the saliznt  points of their
demands?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir,

(b) and (c¢). The main demands
are as under:—

(1) Grant of overdue promotion
and confirmation.

(2) Regularisation of workchar-
ged and daily wages staff.

(3) Payment of bonus.

(4) Assurance of security of job
to all DDA employees.

(5) Reversion of deputationists to
their parent departments.

Since the DDA Employees' Associa-
tion, after discussion with the Vice-
Chairman, DDA, have withdrawn
their agitation op 24-2-1878, the Gov-
ernment have not considered it neces-
sary to take any steps in the matter.

Expenditure and Monitoring of Imte-
grated Rural Development

2528. SHRI A. MURUGESAN:
SHR; P. KANNAN:

Will the Minister of AGRICULTURE
AND IRRIGATION Tbe pleased to
state:

(a) the total amount spent on in-
tegrated Rural Development scheme
since 1ts inception;

(b) the total amount proposed to be
spent during the next five years;

{c) whether any concurrent moni-
toring of the implementation of the
scheme in selected Centres has been
mad®; and o

(d) the results vevealed by moni-

toring in regard ic effectiveness of
implementation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) A  sum of





